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Observations/Recommendations of the Committee contained in its Fifty-sixth Report
(Seventeenth Lok Sabha) on ‘Regulation of Cable Television in India” pertaining to
the Ministry of Information and Broadcasting; and

(ii) Seventh Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in its Fifty-fourth
Report (Seventeenth Lok Sabha) on ‘Digital Payment and Online Security Measures
for data Protection’ pertaining to the Ministry of Electronics and Information
Technology.

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON COMMUNICATIONS AND INFORMATION TECHNOLOGY
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(i) Fifty-third Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in the Forty-seventh
Report (Seventeenth Lok Sabha) on ‘Review of functioning of Central Board of Film
Certification (CBFC)’ pertaining to the Ministry of Information and Broadcasting; and

(i)  Fifty-Fifth Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in the Forty-eighth
Report (Seventeenth Lok Sabha) on ‘Citizens Data Security and Privacy’ of the
Ministry of Electronics and Information Technology.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON WATER RESOURCES
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(i) Third Report of the Committee on ‘Demands for Grants’ (2025-26) of the
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